F.NO.56(6)/CESTAT/CASH/EXP./2018- 19
Ministry of Finance
CUSTOMS EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL i
West Block No-2, R.K.Puram, New Delhi-1 10066

IRl AT

s h-

| ' Dated -04/01/2018
To

The Under Secretary (IFU - I1I)
Ministry of Finance,

Deptt. Of Revenue,

North Block, New Delhl

Subject:- Monthly Eg_(penthure Statement for the month of Dec-201

Sir,

I am to forward Hérewﬂh the eipériditdi'é Tstaiétﬁén't 'f'gr heimonth of
Dec, 2018 (F.Y 2018-19) in respect of Customs Excise and Service Tax
Appellate Tribunal, New Delhi for your information. and necessary action

please.

* Yours Faithfully,
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Grant Grant From Prograssive
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F.NO.56(6)/CESTAT/CASH/Exp./2018-19
Ministry of Finance
CUSTOMS EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL £r
West Block No-2, R.K.Puram, New Delhl 1 10066 il

Dated ‘04/01/201 9
To

[he Under Secretary (IFU-III)
Ministry of Finance,

Deptt. Of Revenue,

North Block, New Delhi.

Subj - Consolidate Monthly Exp. Statement fdr the month of Dec- 2018.

Sir, ] DSHRVILTE BAXS £

I am to forward herew1th the consolldated monthly expendlture statement
fort. month of Dec-2018 (F.y. 2018-19) in respect of this CESTAT New Delhi
for y. r information and necessary action please. -
el 'f/;\\:‘:v /

TR

(Ra_] ender Prasad)
% Accounts Officer
~ CESTAT, New Delh
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ok

Customs, Excise & Service Tax Appellate Tribunal, New Delhi

Consolidated Monthly statement of expenditure for the month of

S. 20 Sub Head

Sanctioned

Proportinate

Progressiye

311212013
207018057

Actual Expenditure ‘._

\ Grant 1-12-18 to 31-12-18

- mm_mq 226000000 188333333 21305719

2 |Medical 3500000 2625000 467877

3 [D.TE. 7000000 5250000 333iss|
4 |Office Exp 60000000 45000000 4426818
5 |oTA 200000 150000 0 .__,w
6 |RRT 41000000 30750000 mmN&%
7 |Information Tech 13000000 9750000 8.&&
g |Advertising 150000 112500 ..
LE_ 350850000] 281970833
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F.NO,56(6)/CESTAT/CASH/EXP, /2018 19
: Ministry of Finance
CUSTOMS EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL
West Block No-2, R.K.Puram, New De1h1-110066

: Détcd;=17/12/2018
To R, s :

The Undgr Secretary (IFU - I1I)
Ministry pf Finance,

Deptt. Off Revenue, :
North Black, New Delhi. e P

| ol

Subject:- Monthly Expenditure Statement for the month of Nov-2018,
Sir, Ml

I am to forward Herewith the expendlture statement for the month of
Nov, 2018 (F.Y 2018-19) in respect of Customs Excise and Service Tax
Appellate Tribunal, New Delhi for your mformatlon and ngcessary actlon

please. i :

TR % Yours Faithfull}':
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New Delhi

Saving

Variation between proportinate
grant and actual e; diture

Excess

ibunal,
: ice Tax Appellate Tri
- Customs EXcis® & Service
. the month of NOV-2018
{ o showing expenditure for the Z==—==
: | Expenditure
! : Proportinate Actura ;
T_.. No.Sub Head Sanctioned QB”M B Prograssive
A e 4.41.18 to 30.11.18 30.11.2018
e e |
Lo e e
T
1 Salaries 136000000/ ~ 102000000 13170516 114448770
2. |Medical 2000000 | 1333333 i 206261}, mmHANmm
3. Travel Exp. 4300000/ - 2866667 366497 ; 3305423
4. Office Exp. 40000000 26666667 2062616 MANAOOG._
i
5. |oTA 50000 33333 15 (] 17918
Fa
i
6. RR&T 24730000 16486667 357 1139310
A Infor. Tec. 9700000 . 6466667 5 109712
8. |Adv. Pub. 150000 1100000 ¢ 100

TOTAL ~ 216930000 © 1155953333 T iat
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FNOSO(60)/CESTAT/CASH/Exp, /201819
Ministry of Finance
CUSTOMS EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL
West Block No-2, RK. Puram, New Delhi-110066

~ Dated: 17/12/2018

To ;

The Under Secretary (1FU-111)

Ministry of Finance,

Deptt, Of Revenue,

North Block, New Delhi,
Subject;- Consolidate_Monthly Exp, |
Sir, 1 TR

I am to forward herewith the consolidated:mont,hl)'{ expenditure state{ne?nF
for the month of Nov-2018 (F.y. 2018-19) in respect of this CESTAT, New Deihi
for your information andynecessary action please.

SRR b f () et

Yours Faithfully,
(Raje@rasad)

Accounts Officer
1 CESTAT, New Delh

: ,. ey g bt gﬁ;guﬂésﬂ‘.?«‘ly; 4
Office, Min, of Finance, Deptt
inloading to the

(Rajefide
Accounts Oxficer
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Customs, Excise & S

Consolidated Monthly statement of expenditu
I\\J

ervice Tax Appellate Tribunal, Ne

Actual Expenditure
11-18 to 30-11-18

No|Sub Head Sanctioned Proportinate
Grant 1-
1 |Sala
ry 226000000 169500000
2 |Medical 3500000 2333333
3 IDTE. 758 ' 7000000 ' 4666667
4 |Office Exp 60000000 40000000
5 |OTA 200000 133333|
6 |RRT 41000000 27333333
7 |Information Tech 13000000 8666667
8 |Advertising. 1150000 100000
& publicity k| SNSRI ;
e e | el

22067391

241843
623078
2994271

i 0

it

o0 1139310

|
315900

0

re for the month
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{

of November:
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30/11/201 g|saving
185712342

201 ﬂuwn

2018
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